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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

LIST OF BUSINESS
Friday, 25 March 2022 / 04 Chaitra 1944 (Saka)
11.00 AM

1. Special Mention (Rule-280) :
Members to raise matters under Rule-280 with the permission of the Chair.

2. Presentation of the Economic Survey :
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister to present the Economic Survey of
Delhi (2021-2022) (Hindi & English Version).

3. Status Report of Outcome Budget 2021-22 :
Sh. Manish Sisodia, Hon’ble Dep uty Chief Minister to present the Status Report of
Outcome Budget 2021-22 (upto 31°" December 2021) (Hindi & English Version).

4.  Short Duration Discussion (Rule-55) :

I. Shri Sanjeev Jha
Ms. Bhavna Gaur
Shri Pawan Kumar
to initiate discussion on ‘Delay in conduct of elections to the Municipal
Corporations of Delhi’.

II. Shri Dilip Kumar Pandey

Shri Sanjeev Jha
Shri Som Dutt
to initiate discussion on ‘Success of Kejriwal Model of Governance’.

Delhi Raj Kumar
24 March 2022 Secretary



